
 

Ex. 1116/18 

 

Puneet  vs.  Amit Singh @ Amit Chauhan 

 

  In pursuance to the directions given by Hon’ble High Court of Delhi vide order no. 

5/R/RG/DHC/2021 dated 23.04.2021as well as the order no. 14282- 14341/Judl./North/RC/2021 

dated 24.04.2021 of the Ld. Principal District & Sessions Judge North District, Rohini Courts, 

Delhi, the matter stands taken up for hearing through virtual mode being the urgent matter. 

 

07.05.2021 

 

Present :      None for the DH 

Sh Mahesh Kumar Patel, Counsel for JD/applicant  

          Heard.  

It is submitted that counsel for the DH has been duly informed regarding  

moving of application on behalf of JD namely Amit Singh @ Amit Chauhan for 

releasing him from civil imprisonment.  

Counsel for JD presses his application to release JD from civil imprisonment 

with submission that at present the JD is entitled to be release on interim bail  as per 

the Minutes of HPC dated 04.05.2021. 

Perusal of the record reveals that the JD has been sent to civil imprisonment 

vide warrant dated 16.03.2021 in execution of decree and since then he is in jail. As 

per the Minutes of HPC dated 04.05.2021 the case of JD fall in the category of 

prisoners (Inmates undergoing Civil Imprisonment ), who may be considered for 

grant of interim bail for 90 days on furnishing of Personal Bond. Therefore In the 

light of above the application of JD stand considered to the extent and it is ordered 

that  JD namely Amit Singh @ Amit Chauhan be release on interim bail of 90 days 

on furnishing of personal bond in the tune of Rs. 10000/- before the concerned jail 

superintendent where the JD has been lodged. Further the concerned jail 

superintendent is directed to send the compliance report to the court within five days. 

Copy of this order be sent today itself immediately to concerned jail 

superintendent through Rohini Court Lock up. Copy be also given to counsel for the 

JD. 

   Matter stand adjourned enbloc to 16.07.21 

 

 

             (Sunil Kumar) 

Additional District Judge-03                                                                                         

North District, Rohini Court,                    

Delhi 

 


